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AT, 282(1).— YT AfATTE, 1989 (1989 T 24) (2% =18 I FATRIT 2008 ¥ =7 #
Ha¥) T T 209 T ITLTT (1) FTT T&T ARIT HT TN Fd U, Fea T GERTL HT Ig GHTETT &1 ST
* arg T & s & forw, sqfw, S |t GEwer so ot g9 gt § G @ g, e @
TRASET % [Aoared & o srufera 8, T T5T % dEiedT S § a6/ I9d T resa 5 (8.40
oY) = SremT aruTe ATee (7.55 T wRESeT aiEd 9T - auerar (46.45 TR @ s afade,
TaET UHT g T SrferEer F F o 34re it S Far

I g § &= T arar w5 f ==RE, AR ToOs # 36 ATAH=AT F TR i g F o

3T & srafy = fiae, 3 aterf=a #7 g 20 &1 3T-9T (1) F Tgq qarh 3297 & o UHT qiF *
ATAART 3T ITART I AT IST THaT 8;
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UEY Tl TR TerH STl AT I STTARTE qTaett, Tt JaT Fad HaTad qraet st I

ST ATHITSAT, TTAHT HaATHET HATAT THIS, ST aSaT 1 forfed &9 # it STt s 396 e
Rt 3 siw qerm wrieer sraferal w2 &9 & a1 FET =t g1 Hars w7 Ja697 M
A FT THAT g1 UET F9ft Sraf<r=i i1 A % a7 S UHT 00 7 S0 F2 6 7%, T( Fle gl ST 6 qare
TR ST THACT 8, AT I, AT JT ATTAT T SATATT & AT AT TR 3

3<F sttt g 20 (31) ¥ IT-omeT (1) F TET TerH AT g AT T wre off sreer
sfaw grm

TH ATIHAAT % dgd FAL Al T2 A 6l ST 3T 77T a2 Iuaed & ST qeH Ty &
SULIE HATAT | Togeh SAth T ALreror faham ST aehar &

LGkl

oo Yo a3 forw Sv=er |igd sterar @v=ar ded Afaurgta v st areft i wter fHew,
AT [T T H FHATIT T FATAra< ot (8.40 THHT) T SATemT arsdre @1 (7.55 &)
TRATSAT Higd THIS - THATAT (46.45 TFfY) Fr srom aRaa

T O S a=ie
. g S p— Sy i ‘fm
i TETRAT T ATaAT

1 106 ot F 2414
2 91/2 sy F 1017
3 91/1 sy F 5542
4 9 ot F 2729
S 5 o F 4252
6 79/61 oy F 4692
7 79/66/b st Fy 3642
8 79/65/b oy F 2911
9 79/63/b i F 4461
10 79/60/b i F 5086
11 79/57/b i F 840
12 47/3 oty Fr 361
13 79/59/b i F 6385
14 79/58/b i F 5465
15 104 ER Fr 1248
16 105 e F 1262
17 99/1 farsfy F 1315
18 41 £t F 12
19 61 oy F 73
20 55/1 £t e iy 575
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HILT =T TSI AT

21 91/1/a et F 10
22 79/3/1 Sfy F 2232
23 35 £t F 317
24 50 et F 3160
25 49/1 ER Ffr 1011
26 54 ey Y 2476
27 82/9 st Ty 588
28 169 ey Y 5059
29 168 ey Y 9278
30 167 et F 3964
31 166 ety F 4187
32 162 R Fy 698
33 157/2 st Fy 4941
34 150 T F 670
35 139 s Y 2427
36 352 st Y 2733
37 353/A fosfy T 753
38 274/1 st T 619
39 274/2 st Y 737
40 349 ot F 663
41 157/1 fosfy Y 798
42 298 £t F 1785
43 383 £t F 5338
44 354/A forsft F 549
45 144/1 o F 1097
46 145/1 st Fr 796
47 149/1 sy Fr 2160
48 281/A sy Fr 2263
49 281/C oy F 217
50 170 ER Fr 932
51 165 = Ff 1712
52 113 ER Fr 749
53 114 st Fr 1877
54 114/1 oy F 2529
55 114/2 st F 3541
56 163/1 T F 859
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57 344 TR Y 335
58 299 R DRAl F 12992
59 FAA R DRAl - 4389
60 e Tk - 1137
61 281/b TTET - 1048
62 353/b TTET - 82
63 354/b rearal - 481
64 36 TTET - 9818
65 Kans T - 5671
o (FHX) 163960
T AleAT ATAHT: TTFAT
1] 135/1/a | GELl | A 2008
FA (T 2008
UERRIERIS ATAHT: qTaAT
1| 220 | Aot | FY 900
FF (TAHIE) 900
e ATAHT: qTaAT
1 55 BREil T 1500
2 617 Gl FO 100
3 59 BREil T 1600
FF (TAHIE) 3200

[T, 5. E-379287-09]
TTT9T SfTaTead, e arArsHT gaes (7)-1

MINISTRY OF RAILWAYS
(Western Railway)
NOTIFICATION

Mumbai, the 15th April, 2026

G.S.R. 282(E).— In exercise of the powers conferred by sub-section(I) of section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred in as the said act 2008), the Central Government after being satisfied that
for the public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for
execution of the Special Railway Project, namely, Gauge Conversion of Dabhoi - Samalaya (46.45 Km) including
Samlaya Railway fly over bridge (8.40 Km) and Lotana bye pass line (7.55 Km) Project in District Vadodara in the
State of Gujarat, hereby declares its intention to acquired such land ;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Prant Officer Savli, Taluka Seva Sadan
office Savli and Prant Officer Waghodiya, Taluka Seva sadan office Dabhoi, District Vadodara, in writing and shall set
out the grounds thereof and the competent authority shall give the objector an opportunity of being heard, either in
person or by legal practitioner and may. After hearing all such objections and after making such further enquiry, if any
as the competent authority thinks necessary, by order, either allow or disallow the objections;
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Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, namely: Gauge
Conversion of Dabhoi - Samlaya including Samlaya Railway fly over bridge and Lotana bye pass line Project in the

state of Gujarat.

State: GUJARAT District: Vadoadara
New Survey Area of Land to
Sr.No. Type of Land Nature of Land L.
Number be Acquire (in Sqm)
Village: Gangadia Taluka: Savli
1 106 Private Agriculture 2414
2 91/2 Private Agriculture 1017
3 91/1 Private Agriculture 5542
4 9 Private Agriculture 2729
5 5 Private Agriculture 4252
6 79/61 Private Agriculture 4692
7 79/66/b Private Agriculture 3642
8 79/65/b Private Agriculture 2911
9 79/63/b Private Agriculture 4461
10 79/60/b Private Agriculture 5086
11 79/57/b Private Agriculture 840
12 47/3 Private Agriculture 361
13 79/59/b Private Agriculture 6385
14 79/58/b Private Agriculture 5465
15 104 Private Agriculture 1248
16 105 Private Agriculture 1262
17 99/1 Private Agriculture 1315
18 41 Private Agriculture 12
19 61 Private Agriculture 73
20 55/1 Private Non-Agriculture 575
21 91/1/a Private Agriculture 10
22 79/3/1 Private Agriculture 2232
23 35 Private Agriculture 317
24 50 Private Agriculture 3160
25 49/1 Private Agriculture 1011
26 54 Private Agriculture 2476
27 82/9 Private Agriculture 5838
28 169 Private Agriculture 5059
29 168 Private Agriculture 9278
30 167 Private Agriculture 3964
31 166 Private Agriculture 4187
32 162 Private Agriculture 698
33 15772 Private Agriculture 4941
34 150 Private Agriculture 670
35 139 Private Agriculture 2427
36 352 Private Agriculture 2733
37 353/A Private Agriculture 753
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38 274/1 Private Agriculture 619
39 274/2 Private Agriculture 737
40 349 Private Agriculture 663
41 157/1 Private Agriculture 798
42 298 Private Agriculture 1785
43 383 Private Agriculture 5338
44 354/A Private Agriculture 549
45 144/1 Private Agriculture 1097
46 145/1 Private Agriculture 796
47 149/1 Private Agriculture 2160
48 281/A Private Agriculture 2263
49 281/C Private Agriculture 217
50 170 Private Agriculture 932
51 165 Private Agriculture 1712
52 113 Private Agriculture 749
53 114 Private Agriculture 1877
54 114/1 Private Agriculture 2529
55 114/2 Private Agriculture 3541
56 163/1 Government Agriculture 859
57 344 Government Agriculture 335
58 299 Government Agriculture 12992
59 Canal Government - 4389
60 Road Government - 1137
61 281/b Government - 1048
62 353/b Government - 82
63 354/b Government - 481
64 36 Government - 9818
65 Kans Government - 5671
Total Sqm 163960
Village: Lotna Taluka: Savli
1 ‘ 135/1/a Private Agriculture 2008
Total Sqm 2008
Village: Ghantiyad Taluka: Savli
1 ‘ 220 Private Agriculture 900
Total Sqm 900
Village: Garadhiya Taluka: Savli
1 55 Private Agriculture 1500
2 617 Private Agriculture 100
3 59 Private Agriculture 1600
Total Sqm 3200

[F. No. E-379287-09]
RAJESH SRIVASTAVA, Chief Project Manager/C-1
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